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earlier order No' HC.v-69/2014/638/Estt (Pt'-1) dated 31 )u|y,2024, Smt'5L

Tanushree RoY, Law Clerk, who is to be disengaged w e'f' the afternoon of 31$

August, 2024, is hereby debarred from appearing as an Advocate before the Court

of the Hon'ble ludge(s) with whom she isiwas attached as Law Clerk for a Period of

1 (one) Year with effect from her date of disengagement
BY order,

Scl/ - Sunil Kumar Poddar

REGISTBA]ts SENEBAL

Guwahati. Gauhati Hi9 h Court, Guwahati

3. The loint Registrar (
Gauhah High Court, Guwahati

4. The DePutY Registrar
Gauhatl High Court, Guwahati

5. The Assistant Registrar

e Librarian- cum -Resea rch Officer, Gauhati High tourt, Guwahati'

The Project Manager, Gau hati High Court, Guwah ati, with a request to upload this order
),

6. Th
7

in the official website of the Gauhati High Court'

8. The Private secretary to Hon'ble Mr./Mrs Justice

Guwahati
9. The Administrative officer (Judicial) (

tO. The Chief SecuritY Officer, Gauhati Hig h Court, Guwahati'

11. The Court office

12. The C.A. to Regi

13. Smt. Tanushree

14. The order file'

& II, Gauhatl High Court, Guwahatl

strar General, Gauhati High Court, Guwahatl

Roy, Law Clerk, Gauhati High Cou rt, Guwahati.
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